77 Written Answers
Torturing of a detenue by
i Tihar Jail Inmates

266. SHRI RAM NARESH
KUSHAWAHA : Will the Minister
of HOME AFFAIRS be pleased to
state :

(a) whether Government’s atten-
tion has been drawn to the Press re-
port which appeared in the ‘Tim~s of
India’ of 23rd March, 1986 regarding
torturing of a detenue by Tihar Jail
inmates and refusal of the jail staff
to provide any medical aid to the
detenue ; and

(b) if so, what action has been
taken by Government in the matter?

THE MINISTER OF STATE
OF THE MINISTRY OF COM-
MUNICATIONS AND IN THE
MINISTRY OF HOME AFFAIRS
(SHRI RAM NIWAS MIRDHA) :
(a) Yes.

(b) An inquiry was conducted,
which revealed that the report was
not correct.

Starring of another nuclear
Power station in Kudankulam
in Tamil Nadu
267. SHRI R. MOHANARAN-
GAM : Will the PRIME MINIS-
TER be pleased to state whether
there is any proposal under Govern-
ment’s consideration to start another
nuclear power station in Kudan-
kulam in Tirunclveli District in
Tamil Nadu ? L
THE MINISTER OF STATE
IN THE MINISTRY OF SCIENCE
AND TECHNOLOGY AND
IN THE DEPARTMENTS
OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, ELECTRO-
NICS AND SPACE (SHRI
SHIVRAJ PATIL) : The report
of the Site Sclection Committee for
the Southcrn Region, of which Tamil
Nadu_ forms a part, is under consi-
““deration of the Government.

[24 APRIL, 1986 ]

to Questions 78

Awards to Wrestlers

268. SHRI MARUTI DNY-
ANOO MANE (PATIL) : Will the

Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that no
wrestlers have so far been awarded
Padma Bhushan or Padma Vibushan
despite their valuable contribution in
the national and intcrnational events ;
and

(b) if so, what are the reasons
therefor ? o S

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT
AND HOME AFFAIRS (SHRI
P. V. NARASIMHA RAO) : (2) No
wrestler bhas heen awarded Padma
Bhushan or Padma Vibhushan. How-
cver, Shri Chandgi Ram, Wrestler
and Guru Hanuman, Wrcstling
Coach were awarded Padma Shri
in 1971 and 1983 1espect1vely

(b) The _purposes for which the
awards are given, are laid down in
the Statutcs and Rules partaining to
these awards. Keeping in view
these provisions, thc Government
makes the selections every year.
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